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RA-13/97
None for the app licant. List it on kx%x
5.7.99 for hearing.
(e o R
( Lakshma-:ﬁ Jha ) ( L.R.K. Prasad )

SKS Member (J) " Member (a)

05,07.99 None for the parties,

This-R.A.;', being R.A, No.,13/97,has been
placed betore this Division Bench infx furtherance of
the omer of theHon'ble ~hairman, rrincipal Bench, cons-.

tituting a ~ivision Bench to hear the same.

2. ' we hdve . however, ‘bPerused the order, dated -
17,09,1996 pas.ed by this T ribunal in v. A.%23/96 dgalnst
which the R.A. has been prefa.rrec. On perusal of the
order, we are of the cons idered opinion that there is
no merit in the instant R.A. and, acco ’ulngly, this is
dismis sed, N - ‘

(1_. N8 K.zfrasad/ (S .Narayan) _ =
SKJ rMember (a) : vices chairman



